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MINISTRY OF EXTERNAL AFFAIRS
NOTIFICATION
New Delhi, the 13th July, 2016

S.0. 2448(E).—In exercise of the power conferred by section 3 of the United Nations (Privileges and
Immunities) Act, 1947 (46 of 1947), the Central Government hereby declares that the provisions of section 1 of Article I,
sections 2, 3, 4, 5, 6, 7 and section 8 of Article II, section 9 of Article III and clauses (a), (b), (c), (d) and (e) of section
18 of Article V of the Schedule to the said Act shall apply, mutatis mutandis, to the International Finance Corporation and
its representatives and officials.

[F. No. D-11/451/12(21)/2009]
SANJAY VERMA, Jt. Secy.
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